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ITEM NO.9                  COURT NO.1                 SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition (Civil) No. 657/1995

RESEARCH FOUNDN. FOR SCIENCE                       Petitioner

                                VERSUS

U O I & ORS.                                       Respondents

(I.A. No. 59)
 
WITH
SLP(C) No. 16175/1997 (XIV)
(I.A. No. 1/1997 – EX-PARTE STAY)

C.A. No. 7660/1997 (IV)
 
Date : 07-01-2019 This matter was called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE SANJAY KISHAN KAUL

For Petitioner
Ms. Karuna Nundy, Adv.
Ms. Aparna Bhat, AOR
Ms. Krishna Parkhani, Adv.
Mr. Anivesh Bhardwaj, Adv.

                  Ms. B. Vijayalakshmi Menon, AOR

                  Mr. Sanjay Parikh, AOR

                  Mr. B. Krishna Prasad, AOR

                   
For Respondents

Mr. K. Radhakrishnan, Sr. Adv.
Mr. Arijit Prasad, Adv.
Mr. T.A. Khan, Adv.
Mr. B. Krishna Prasad, AOR

Mr. Ashok Kumar Panda, Sr. Adv.
Mr. Tejaswi Kumar Pradhan, Adv.
Mr. Satyabrata Panda, Adv.
Mr. Manoranjan Paikarai, Adv.
Mr. Rutwik Panda, AOR
Mr. Aniruddha Purushotham, Adv.
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Mr. Sunny Chaudhary, Adv.

Mr. Anish Kumar Gupta, Adv.
Mr. Amit Sharma, Adv.
Ms. Kiran Bhardwaj, Adv.
Mr. Raj Bahadur, Adv.
Mrs. Suhashni Sen, Adv.
Dr. Arun Yadav, Adv.
Mrs. Anil Katiyar, Adv. (AOR)
Mr. Gurmeet Singh Makker, AOR

Mr. Eeshan Pandey, Adv.
Mr. Mudit Makhijani, Adv.
Mr. Chandan Goswami, Adv.
Mr. P.V. Yogeswaran, AOR

Mr. Leishangthem Roshmani Kh., Adv. (AOR)
Ms. Maibam Babina, Adv.
Ms. Anupama Ngangom, Adv.

Mr. Ranjan Mukherjee, Adv.
Mr. K.V. Kharlyngdoh, Adv.

Ms. Kavita Jha, Adv.
Mr. Hitesh Kumar Sharma, Adv.
Mr. Vinay Upadhayaya, Adv.
Mr. Anil Kumar Jha, AOR

Mr. Abhinav Mukerji, AOR
Mrs. Bihu Sharma, Adv.
Ms. Pratishtha Vij, Adv.

Mr. Anil Shrivastav, AOR
Mr. Rituraj Biswas, Adv.
Mr. Satyendra Kumar Shrivastav, Adv.

Mr. Vijay Panjwani, AOR

Mr. Suhaan Mukerji, Adv.
Ms. Astha Sharma, Adv.
Mr. Amit Verma, Adv.
Mr. Abhishek Manchanda, Adv.
Ms. Kajal Dalal, Adv.
Ms. Dimple Nagpal, Adv.
M/s. PLR Chambers & Co., AOR

Mr. V.G. Pragasam, Adv.
Mr. S. Prabu Ramasubramanian, Adv.
Mr. S. Manuraj, Adv.

Mr. Shuvodeep Roy, Adv.
Mr. Somnath Banerji, Adv.
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Ms. Aruna Mathur, Adv.
Mr. Avneesh Arputham, Adv.
Ms. Anuradha Arputham, Adv.
Ms. Geetanjali, Adv.

Mr. Amit Sharma, Adv.
Ms. Ruchi Kohli, Adv. (AOR)

Ms. Diksha Rai, Adv.
Ms. Palak Mahajan, Adv.

Mrs. K. Enatoli Sema, Adv. (AOR)
Mr. Amit Kumar Singh, Adv.

Mr. Mukesh Verma, Adv.
Mr. Pawan Kumar Shukla, Adv.
Mr. Yash Pal Dhingra, AOR

Mr. Mahesh Kasana, Adv.
Ms. Aparna Rohatgi Jain, Adv.
Mr. S.K. Dhingra, AOR

Ms. Hemantika Wahi, AOR
Ms. Jesal Wahi, Adv.
Ms. Puja Singh, Adv.
Ms. Vishakha, Adv.
Ms. Parul Luthra, Adv.

                   Mr. Kunal Verma, AOR

                   Mr. Abhishek Singh, AOR

                   Ms. S. Janani, AOR

                   Mr. Jay Savla, AOR

                   Mr. Nikhil Nayyar, AOR

                   Mr. Ashok Mathur, AOR

                   M/s. Sinha & Das, AOR

                   Mr. Rakesh K. Sharma, AOR

                   Mr. Atishi Dipankar, AOR

                   Mr. Ashwani Bhardwaj, AOR

                   Mr. M.R. Shamshad, AOR

                   Mr. P.S. Sudheer, AOR

                   Mr. E.C. Agrawala, AOR

                   Mr. Sudarsh Menon, AOR

                   Mr. Praveen Swarup, AOR
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                   Mr. Mohanprasad Meharia, AOR

                   Mr. Abhishek Chaudhary, AOR

                   Mr. Bijoy Kumar Jain, AOR

                   Mr. Shakil Ahmed Syed, AOR

                   M/s. J.S. Wad And Co, AOR

                   Mr. Gaurav Agrawal, AOR

                   Mr. Ejaz Maqbool, AOR

                   Mrs. Urmila Sirur, AOR

                   Ms. Minakshi Vij, AOR

                   Mr. Sibo Sankar Mishra, AOR

                   Mr. Manish K. Bishnoi, AOR

                   Mr. Mishra Saurabh, AOR

                  Mr. Pramod Dayal, AOR

                  Mr. Sushil Kumar Jain, AOR

                   Mr. Sanjay Parikh, AOR

                    
          UPON hearing the counsel the Court made the following

O R D E R

It  is  stated  by  Mr.  Sunny  Chaudhary,  learned

counsel appearing for the State of Madhya Pradesh that

pursuant to the order of this Court, dated 30.8.2018,

some steps have been taken and that some time should be

granted  to  bring  the  same  on  record  by  means  of  a

status report.

Two  weeks’  time  is  granted  for  filing  of  the

status report.

  (Deepak Guglani)      (Anand Prakash)
 Court Master     Court Master


		2019-01-07T16:49:39+0530
	DEEPAK GUGLANI




